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[Under Regulation 6 of the Insolvency and Bankruptcy Board of India 
(Insolvency Resoltution Process for Corporate Persos) Regulations, 2016) 

FOR THE ATTENTION OF THE CREDITORS OF 
INDUS BUSINESS SYSTEMS LIMITED 

RELEVANT PARTICULARS 
Name of the Corporate Deblor 

2 Date of incorporation of Corporate Debtor 
3. Authority under which Corporate 

Debtor is incorporated/ registered 
Corporate identity No/ limited liabilly 
identification No, of corporate debtor 

5. Address of the registered office and 
principal office (if any) of corporate debtor 

6. nsolvency commencement date in 
respect of Corporate Debtor 

FORM-A 
PUBLICANNOUNCEMENT 

Estimated date of closure of insolvency 
resolution process 

8. Name and registration number of the 
insolvency professional acting as interim 
resolution professional 

9. Address and e-mail of the interim 
resolutian protessional, as registered 
with the Board 

10! Address and e-mail to be used for 
correspondence with the interim 
resolution professional 

11 Last date for submission of claims 
12 Classes of creditors, if any, under clause 

(b) of sub-section (6A) of section 21, 
ascertained by the interim resolution 
professional 

13] Names of lnsolvency Professionals 
identified to act as Authorized 
Representative of creditors in a class 
(Three names for each class) 

Date : 30-03-2023 
Place : Hyderabad 

Indus Business Systerns Limited 
19-01-1996 

UAL FUND 

ROC - Hyderabad 

TICE 

U40106TG1996PLCO22929 

Plot No.520, Road No.27, Jubilee Hils. 
Hyderabad, TG -600033 IN 

Order Pronounced on 23-03-2023, 
Order Recelved on 27-03-2023. 

19-09-2023 

Naidi Jaipal Reddy 
IBBIIPA-002/1P-NO11672021-22/13905 

Flat No 201, Plot No 428,Brindavanam, 
Street No 9,Kakateeya ills,Madhapur, 
Hyderabad, Telangana 500081, 
Phone No. : 040 43461122, 
Email id: JP@JRACS.IN 
Flat No 201, Plot No 428,Brindavanam, 
Street No 9,Kakateeya Hills, Madhapur, 
Hyderabad, Telangana -500081, 

Phane No. : 040 43461122, 
Email id: JPQJRACS.IN 
10-04-2023 

14 (a) Relevant Formms and 
(b) Detais of authorzed 
representatives are available at: 

Notice is hereby given that the National Company Law Tibunal has ordered the commencement 
of a corporate insolvency resolution process of the Indus business systems Limited on 
23.03.2023 and Order Received on 27-03-2023. 

Not applicable 

Not Applicabie 

The creditors of Indus business systems Limited are hereby called upon to submit their clains 
with proof on or before10.04.2023 to the interim resolution professional at the addres mentioned 
against entry No. 10. 

Weblink : 

The financial creditors shall submit their claims with proof by electronic means only. All other 
Creditors may submit the claims with proof in person, by post or by electronic means. 
A financial creditor belonging to a class,as listed against the entry No. 12, shall indicate its 
choice of authorised representative from among the three insolvency professionals listed against 
entry No.13 to act as Authorised Representative of the class in Form CA. 
Submission of false or misleading proofs of claim shall attract penalties. 

https:/ww.ibbi.gov.in/homeldownloads 
Physical Address: Not Applicable 

Naidl Jaipal Reddy 
IBBVIPA-002/1P-NO1167TI2021-22/13905 

FINANCIAL 
EXPRESS 
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